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Dames of States where there is no recoloised 
Stock Exchange at present are liven below: 

Bibar 
Baryaa. 
Himachal Pradesh 
Jamu It Kashmir 
Maaipur 

(b) Yes. Sir. 

Megbalaya 
Nagaland 
Orissa 
Rajasthan 
Sikkim 
Tripura 

(c) Govemmeut have asked the State 
Government to furnish certain information 
and data. These have Dot so far been 
received f,om tbe State Government. 

Open'" of Bnmdaes.f S.D.I. la ladl. 
.... bro •• 

5016. SHRIMATI JAYANTI PATNAIK: 
WiD the Minister of FINANCE be plea.ed 
to state: 

(a) tbe number of branches of State 
Bank of India in the couotr, and abroad as 
OD 30 June, 1986 : 

(b) tbe rankin. of Itat. Bank of India 
amonl tbe banks in India and in Inter-
national spbere ; and 

(c) tbe number of Dew branches of 
SBI proposed to be opened by the eDd of 
Seventb Five Year Plan in tbe country 
aDd abroad? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR.Y): <a> -State 
Bank of India (SBI) has reported tbat as 00 
30.6.1986 it bad 7461 brancbes in India and 
39 branches abroad. 

(b> In terms of deposits, advances, 
Dumber of brancbea. staff and profits, SBI 
.. ranked first in India. In the ioternational 
spbere, SBI il reported to be asaillMd t~e 
82Dd position amoo. the top 500 bants, In 
terms of total asset •• a. per the information 
in the July 1986 _oe of the mapzino ...._or·'. 

(c) Undor tho current Branch LicenliDl 
Policy for 1985-90 co-terminus witb 
Seventh Five Year Plan Period. R.eserve 
Bank of India <RBI) has advised the Land 
Banks/State Qovernments to identify the 
centres for opening new braaches 00 tbe 
basis of norms laid down in tbe Policy. The 
State Governments are required to forward 
tbese lists to RBI on the basil of centres 
identified by Lead Banks and approved iD 
tbe District ConlulUative Committeea. On 
receipt of tbe lists of identified centres only 
RBI can start making allotment of ceDtres 
to tb. various baoks after takiog into account 
the norms laid dOWD in the Policy. In view 
of tbi., it is oot possible at tbis staae to 
indicate the number of branches propoled to 
be opened by SBI duriog Seventh Five Y.r 
Plan period in the country. AI regards 
openiDI of overseas branche.. RBI bal 
reported tba t SBI is already represen ted in 
most of the major international financial and 
off-shore ceotres. 

Export Earalags rrom Leather 8Dd 
L_tller Goods 

S017. SHRIMATI JAYANTI PATNAIK.: 
Will tlae Minister of COMMER.CE be 
plealed to stat. : 

(a) the total amount of foreiaD achaop 
earned from export of leather and leatber 
loods durio. tbe Sixtb Plan. 

(b) tbe steps taken to inccease tbe export 
of leather aood ; 

(c) if 10. tbe tarlet of export set for tbe 
Seventh Plan ; and 

(d) tbe total amount of foreiln excban •• 
expected to be earned from Ibe export of 
leather and leatber lood. duriq tbe Seventh 
Plan? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMBR.CB (SHR.I P.R. 
DAS MUNSI): <a> Total esporta of 
leather aDd leather loods durin. tbe SIXlb 
Plan as per tbe statistics compiled ~ tile 
Council for Leather Baporta. aurepted to .bou' a,. 22$' eroret • 




